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Central Administrative Tribunal, Prinoloal Bench
Original Application No.916 of 2004

A.No.77 7/2004

«ew iJelhi, this the iSth day of ADrii,2004

Ho^ Asgar«al, Chai rmanHon ble Mr.S.A. Singh,Member(A)
1. N.K. Sharma.

S/o Shri R.K., Sharma.
F K Wandgram, Ghaziabad.

a r preseri t a t New Del h i

?• fta lender Singh.
•"•> / o Shr i Ha r de v s i ri a h.
K/o H.No. 1. 510 EMt? Colony. Mf^erLft,
dL present at Mew Delhi.

3. Anand Mohan,

I = 510 EME Colony.at pfeoent dt New Delhi .-..Applicants
.BV Advoca.e= S.r,^..ren.er Keus.U s.,-1

^''ersus

•, Union of India, throuah its Sfcrpfarv

New'"oe[hi°' Block;-" •
7. Di r ec t or-a t e Ge ne r a1

ME Ar my Hea dqija r t e r ,
New Delhi

3. ComnIa nda n t 5O5
Ariny Base WorkshoD.
Delhi Cantt.10

^B D ER(ORAL)
tlL.. Justice v^s, AQaarwal,,chair,man

•...Respondents

Learned counsel for the aoplicants state<, that
-y be oer^itted to withdraw the present petition with
per,„issio„ to take recourse available in law.

Allowed as prayed, qiihiect ,
•' ^11,,) o' T o r e s a i d.

dismissed as withdrawn.,

Member(A ( V.S. Aggarwal )
Chairman


